| TEM NO 85 REG STRAR COURT. 1 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MRS. RACHNA GUPTA

Petition(s) for Special Leave to Appeal (O No(s) . 30779/ 2014

DARSHAN DEVI & ORS. Petitioner(s)
VERSUS

STATE OF U.P. & ORS. Respondent ( s)

(with interimrelief and office report)

W TH
SLP(C) No. 30452/2014
(Wth InterimRelief)

Date : 07/07/2015 This petition was called on for hearing today.

For Petitioner(s)
M. Shantanu Kri shna, Adv.

For Respondent (s)
M Y. P. Dhi ngra, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

Service report of respondent nos. 1 and 4 is stil
awai t ed. The 1 d. Counsel has requested for dasti notice in
addition. Be issued. Proof of service be filed within the
stipulated tine.
No counter affidavit on behal f of respondent no.2 has
been filed and it was t he | ast opportunity grant ed.
Furt her opportunity is declined.
Service of respondent no.3 is conplete but none has
ent ered appearance.
Signature Not Verified

Digitally signed by

Hema Josh
Dat e: 2015. 07. 14
17: 46: 03 I ST
Li st again on 31.8.2015.
Reason:

( RACHNA GUPTA)
Regi strar



